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PRESIDENTS SECRETARIAT

New Delhi, the 15th August 1998

No. 105-Pres/98—The President is pleased to approve the
award of "Sena Medal/Army Medal" to the undermentioned
officers/personnel for acts of courage :—

1.

2.

3.

4.

5.

6.

7.

Colonel Satish Chander Singh Pathania (IC-34129), 34
Rashtriya Rifles
Major Syed Sibatul Hassan Rizvi (IC-51124), 3
Kumaon

Major Parminder Pal Singh Sidhu (IC-40233), Artil-
lery, (Posthumous)
Major Rajeev Loachan Sharma (IC-41973), 11 J&K
Rifles
Major Tejvir Singh Kadian (IC-47865), 5/1 Gorkha
Rifles

Major Sanjeev Vij (IC-43506), 18 Rashtriya Rifles

Major Sanjay Singh (IC-46915), 26 Rajput (Posthu-
mous)

8.

9.

10.

11.

12.

13.

14.

15.

16.

17.

18.

Major Vikas Saini (IC-47701). 1 Para (SF)

Major Divakaran T (1C-39541), 10 Rashtriya Rifles

Major Deep Bhagat (IC-49483), 9 Para (SF)

Major Vijay Kumar Batra (IC-39532), 13 J&K Rifles

Major Jason Jacob Jesu (IC-52956), SC, 11 Maratha
Light Infantry

Major Banwari Lal Doot (IC-49219), 35 Rashtriya
Rifles

Major Ivor Goldsmith (1C-48699), Army Ordnance
Corps

Major Deependra Singh Sengar (IC-50285), 21 Para
(SF)

Captain Marathe Hitendra Uttamrao (IC-53643), 13
J&K Light Infantry

Captain Sai Prasad Sistla (IC-53162), 21 Grenadiers

Captain Kulwinder Singh (1C-53166), 34 Rashtriya
Rifles.
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19.
20.

21,

22.

23.

25.

26.

27.

28.

29.
30.

31,

32.

33.

34.

,' 3*5.

36.

37

38

39

40

41

" 42,

43.

44

45,

46,

47,

48,

49.

50.

51.

52.

53.

54.

55.

56.

Captain Pankaj Tuknait (IC-53387), 14 Jat

Captain Surahjan Banerjee (IC-50887), 5, Rashtriya
Rifles (Posthumous)

Captain Rama Kant Sharma (SS-36455), 10 Part (SF)

Captain Yogi Sheoran (IC-50786), 24, Rashtriya Rifles

Captain Vikrant Das Adhikari (IC-53860), 5 Bihar'

Captain Bhopal Singh Poswal (IC-51924), 25 Rashtriya
Rifles

Captain Paramanand Kumar (IC-52304), 12 Rashtriya
Rifles

lieutenant Palavalsa Prabhakara Rao (RC-922), 9
Madras

Lieutenant Mohanan Pillai Mulakodiyil Bhaskaran
(IC-54263), 5 Dogra

2/Lieutenant Abhay Singh (IC-54186),3 Kumaon

2/Lieutenant Rajesh Bisht (IC-56989), 14 J&K Rifles

2/Lieutenant Sreejith K (IC-54565), 65 FD Regt

, JC-185213 Subedar Chiman Lal, 8 Dogra

, JC-179439 Subedar Bunifas Tudu, 17 Bihar

. JC-216419 Subedar Bhawani Datt Joshi, 11 Rashtriya
Rifles (Posthumous)

JC-448035 Naib Subedar - Bhanu Pratap Singh, 12
Rashtriya Rifles

JC-478122 Naib Subedar Narpat Ram Verma, 26 Raj-
put (Posthumous)

JC-458355 Naib Subedar Darekar Prakash Bhithojirao,
17 Rashtriya Rifles

. 1552389 Havildar Jagtar Singh, Engineers

. 2671208 Havildar Surinder Singh, 21 Rashtriya Rifles

.2470312 Havildar Satnam Singh, 13 'Punjab

, 4266480 Havildar Sunil Minj, 17 Bihar

. 14326871 BHM Gurmail Singh, 13 FD Regt (Posthu-
mous)

, 4061473 Havildar Govind Singh, 19 Garhwal Rifles
- (Posthumous)

2672695 Havildar Dharam Pal Singh, 15 Grenadiers
(Posthumous)"

, 4059951 Havildar Bhim Singh, 10 Garhwal Rifles

, 2591388 Havildar Sreekumar M, 9 Madras (Posthu-
mous)

. 13614408 Havildar Loon Karan, 10 Para (SF)

, 1379402 Havildar S Sabu, Engineers

. 4349131 Lance Havildar Dharma Narayan Ray, 10
Assam

4456105 Naik Mukhtiar Singh, 19 Rashtriya Rifles

13743671 Naik Surender Pal, 11 Jammu & Kashmir
Rifles

4063024 Naik Bdj Mohan Singh, 10 Garhwal Rifles

5845348 Naik D d Bahadur Chhetri, 4 /9 Gorkha Rifles
(Posthumous)

3173867 Naik Lakhan Singh, 24 Rashtriya Rifles

2683546 Naik Mohan Lal Meena. 12 Grenadiers

2680077 Naik Birendra Singh, 15 Grenadiers

2588743 Naik Vella Reddy Neelaknntam, 9 Madrai,
(Posthumous)

57.

58.

59.

60.

61.

62.

63.

64.

65,

66.

67.

68.

69.

70.

71.

72.

73.

74.

75.

76.

77.

78,

79.

80.

81.

82.

83.

84.

85.

86.

87.

88.

89.

90.

91.

2773382 Naik Khoat Shivram Julapoo, 27 Rashtriya
Rifles (Posthumous)

4264866 Naik Harish Chandra Rao, 5 Bihar

3174707 Naik Desh Raj, 19 Jat, (Posthumous)

9086712 Lance Naik Mohd Ishaq, 31 Rashtriya Rifles

9418367 Lance Naik Rudra Rai, 7/11 Gorkha Rifles

1579089 Lance Naik Mohammad Istiyak, 14 Rashtriya ,
Rifles

14376961 Lance Naik Devi Dutt Joshi, 34 Rashtriya
Rifles

4069291 Lance Naik Satyapal Singh, 10 Garhwal
Rifles (Posthumous)

4267881 Lance Naik Sanjay Kumar Singh, 13 Rashtriya
Rifles (Posthumous)

4267776 Lance Naik Faguwa Oraon, 9 Para (SF)

5043352 Lance Naik Nun Bahadur Rana, 5/1 Gorkha
Rifles (Posthumous)

6924703 Lance Naik Swaran Singh, Army Ordnance
Corps

14495903 Lance Naik Tarsem Singh, 17 Rashtriya
Rifles (Posthumous)

5752351 Lance Naik Dhan Bahadur Thapa, 2/8 Gorkha
Rifles .

3188658 Sepoy Sanjay Kumar Verma, 14 Jat (Posthu-
mous) .

4269309 Sepoy Bijoy Kumar Singh, 17 Bihar

4362588 Sepoy Lalduhawma, 35 Rashtriya Rules

3187225 Sepoy Teekma Ram Choudhary, 14 Jat

4266904 Sepoy Kauleshwar Yadav, 17 Bihar

4272736 Sepoy Pankaj Kumar, 5 Bihar

2790361 Sepoy Bhosle .Vivekanand Dattatraya, 27
Rashtriya Rifles (Posthumous)

3989001 Sepoy Narinder Singh, 5 Dogra

2401176 Rifleman Girdhari Singh Rana, 12 Assam
Rifles

9419974 Rifleman Garnish Bahadur Limbu 2/11
Gorkha Rifles

3001067 Rifleman Bikram Singh, 30 Assam Rifles

5452669 Rifleman Satinder Thapa, 1/5 Gorkha Rifles
(FF)

5450866 Rifleman Lal Bahadur Thapa 3/5 Gorkha
Rifles (FF)

13755228 Rifleman Ashok Kumar, 13 Jammu &
Kashmir Rifles (Posthumous)

5452558 Rifleman Yam Bahadur Rana, 3/3 Gorkha
Rifles (FF), (Posthumous)

14366173 Rifleman Vinod Kumar Singh, 34 Rashtriya
Rifles

5045078 Rifleman Slier Bahadur CT. 5/1 Gorkha
Rifles (Posthumous)

13759976 Rifleman Dharmjeet, 20 Jammu & Kashmir
Rifles (Posthumous) . . . .

5246865 Rifleman Omal Bahadur Thapa, 3/3 Gorkha
Rifles

15464555 SOWAR Shiv Poojan Dwivedi, 27 Rashtriya
Rifles' (Posthumous)

2688719 Grenadier Chwnpa Lal Geet, 12 Rashtriya
Rifles (Posthumous)
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92. 87005279 Constable Narender Pal, 69 Battalion BSF
(Posthumous)

BARUN MITRA
Deputy Secretary to the President

No. 106-Pres/98—The President is pleased to approve the
award of "Nao Sena Medal/Naval Medal to the undermen-
tioned officers/personnel for acts of courage:-

1.

2.

3.

Lieutenant S. Lakshmi Narayan, (03798-F)

Lieutenant Tilak Raj Thakur, (03719-A)

Shinde Gopal Vasant, Air Craft Artificer-III,
(193132-N)

BARUNJ MITRA
Deputy. Secretary to, the president

No. 107-Pres/98—The President is pleased to aporove the
award of "Vayu Sena Medal/Air Force Medal to the under-
mentioned officers/personnel for acts of courage :—

1. Wing Commander Amulaya Chandra Bharali (15049)
Flying (Pilot)

2. Wing Commander Vivek Vikash Bandopadhay (13863)
Flying (Pilot)

3. Flight Lieutenant Janapareddy Venkata Sunil Kumar
(20838) Aeronautical Engineering (Electronics)

4. Flight Lieutenant Debashish Ganguly (22347) Flying
(Pilot)

BARUN MITRA
Deputy Secretary to the President

MINISTRY OF LAW, JUSTICE & COMPANY. AFFAIRS,

(DEPARTMENT OF COMPANY AFFAIRS)

New Delhi, the 5th November 1998

No. A-42011/9/97-Admn.II.—In exercise of the powers
conferred by Clause (ii) of Sub-section (1) of Section 209-A
of the Companies Act, 1956 (1 of 1956) the Central Gov-
ernment hereby authorise Shri C. V. Sanjeevan, Assistant
Inspecting Officer in the Department of Company Affairs
for the purpose of the said Section 209-A.

D. P. SAINI. Under Secy.

No. A-42011/9/97-Admn II,—In exercise of the powers
conferred by Clause (ii) of Sub-section (1) of Section 209-A
of the Companies Act, 1956 (1 of 1956) the Central Gov-
ernment hereby authorise Shri Vasudevan, Joint Director
(Accounts) in the Department of Company Affairs, for the
purpose of the said Section 209 A.

D. P. SAINI, Under Secy

No,, A-42011/9/97-Admn.n.—In exercise of the powers
conferred by Clause (ii) of Sub-Section (l) of Section 209-A
of the Companies Act, 1956 (1 of 1956) the Central Gov-
eminent hereby authorise Shri B. M. Anand, Joint Director
(Inspection) in the Department of Company Affairs for the
purpose of the said Section 209-A.

D. P.SAINI. Under. Secy.

MINISTRY OF HUMAN. RESOURCE DEVELOPMENT

(DEPARTMENT OF EDUCATION)

New Delhi, the 12th August 1998

RESOLUTION

Subject :—National Book Promotion Council - Setting up of.

No. F.7 13/93-BP.II.—In partial modification of Gov-

ernment of India resolution of. even number ,dated , 18th

December, 1997/27 Agrahayana, 1919 (SAKA), the follow-

ing member is nominated to the National Book Promotion

Council in place of Shri Subhash Mukhopadhyay who has

resigned :

Authors/Writers

Dr. S. K. Mahapatra,
Oriya Writer, Jnanpith Award Winner,

21, Satya Nagar,

Bhubaneshwar-7.

Orissa.

Ordered that a copy of the Resolution be communica
ted to all State Governments and Administrations of Union

planning Commission.

Ordered also that the Resolution be published in the
Gazette of India for information.

SUMIT BOSE, Jt. Secy. (BP)

New Delhi, the 16th October l998 .

RESOLUTION

the Rules and Regulation of the Indian Council of Philoso-

phical Research. New Delhi,Government of India reconstru-
cted the Council of tse Indian council of Philosophical Re-
search vide Resolution No. 25-9/98-U.S dated 20th July

1998.



656 THE GAZETTE OF INDIA, NOVEMBER 28,1998 (AGRAHAYANA 7,1920) [PART I-SEC.1

Mow the Central Government hereby makes the following amendments

Existing

1 Chairman
1. Prof. V. Venkatachalam,

Vice-Chancellor,
Kameshwar Singh Darbhanga
Sanskrit University,
Darbhanga (Bihar).

II. Twelve Members nominated by the Government of India

7. Prof. V. Thomas,
Head, Pondicherry University,
Pondicherry-605 014.

12. Prof. D. Kar,
Utkal University,
Bhubaneswar-751 004,
Orissa.

13. Prof. Jodh Singh
Banaras Hindu University,
Varansi-221005,
U.P,

6.

7.

12.

13.

To be Substituted as follows

Prof. V. Venkatachalam,
62, Madhuvan Apartments.
Dauji Complex, SIGRA,
Rath Yatra Chauraha,
Varanasi-221 010,
U.P.

Dr. V, C. Thomas,
Professor & Head,
Sri Aurobindo School of
Eastern & Western Thought,
Pondicherry University,
Pondicherry-605 014.

Prof. B. Kar,
Post-Graduate Department of
Special Assistance in
Philosophy,
Utkal University.
Bhubaneswar-751 004.
Dr. Jodh Singh,
Department of Religious
Studies,
Punjabi University.
Patiala-147 002.

ORDER

Ordered that the Resolution be published in the Gazette of India for general information.

MADAN MOHAN JHA, Jt. Secy.

The 20th October 1998

RESOLUTION

No F. 6-25/97-U.3.—Whereas in pursuance of Rule 3
(b) (ii) of the Rules and Regulations of the Indian Institute
of Advanced Study, Shimla, Government of India reconsti-

tuted the Society of the Indian Institute of Advanced Study,
Shimla vide Resolution No. F. 6-25/97-U.3, dated 20th
July, 1998.

Now the Central Government hereby makes the following amendments :

Existing

3 (b) (ii)

(3) Dr. Lakan Lal Mehrotra,
Ex-Foreign Secretary,
Delhi.

(9) Prof. A. K. Narayan,
Ex-Winconsin University,
Ex-Banaras Hindu
University.

(19) Dr. B. K. Joshi,
Former Director,
Ex-Vice-Chancellor.
Kumaon University,
Kumaon.

To be Substituted as follows :

(5) Dr. Lakan Lal Mehrotra,
Ex-Secretary in the Ministry
of External Affairs,
New Delhi.

(9) Prof. A. K. Narain,
[Emeritus Professor, University
of Winconsin, Madloon (USA)],
Formerly Professor,
Principal, Dean at Banaras
Hindu University,
Varanasi, 76-77, Nandnagar,
P. O. Banaras Hindu University,
Varanasi-221 005.

(19) Dr, B. K. Joshi,
257 Indira Nagar, Phase-I,
P. 6 . New Forest,
Dehradun-248 006.
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ORDER

Ordered that the Resolution be published in the Gazette
of India for general Information.

MADAN MOHAN JHA, Jt. Secy.

MINISTRY OF RAILWAYS

(RAILWAY BOARD)

New Delhi, the 6th November 1998

RESOLUTION

No. Hindi/Samiti/98/38/t.—In continuation of the
Ministry of Railways (Railway Board) Resolution of even
number, dated 26-10-98, Smt. Veena Verma, Member of
Parliament (Rajya Sabha) and Dr. Laxmi Narayan Pandey,
Member of Parliament (Lok Sabha) are nominated to Rail-
way Hindi Salahkar Samiti as representatives of Committee

of Parliament on Official Language in the blank space left
at serial Nos, 18 and 19 of the above mentioned Resolution.

The terms and conditions concerning Smt. Veena Verma
and Dr. Laxmi Narayan Pandey will be the same as mention-
ed in the above Resolution dated 26-10-98.

ORDER

Ordered that a copy of this Resolution be communicated
to the Prime Minister's Office, Cabinet Secretariat, Depart-
ment of Parliamentary Affairs, Lok Sabha and Rajya Sabha
Secretariats and all Ministries and Departments of Govern-
ment of India.

Ordered that the Resolution be published in the Gazette
of India for general Information.

D. P. TRIPATH1
Secretary, Railway Board and

Ex-officio Addl. Secy.
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